
 

IN THE HIGH COURT OF ORISSA, 

CUTTACK  
CC Applications Notified for submission of 

court fees.  

Date : 25.06.2024  

SL

. 

No

. 

C.A.No. 

Date of 

Applicati

on 

Case No. Applicant 
Court Fee 

Specification 

Notif

y 

Date 
 

NOT READY CASES 
 

1 
13503/201

6 
24.02.2016 RSA/192/2006 P.NAYAK 

no judgment passed 

on 23.02.2016 

2024-

06-25  

2 
41534/201

6 
13.06.2016 RSA/192/2013 P.NAYAK 

no order passed on 

03.05.2016 

2024-

06-25  

3 3570/2017 16.01.2017 WP(C)/21068/2016 B.DAS 
no order passed pn 

23.12.2016 

2024-

06-25  

4 9129/2017 21.02.2017 WP(C)/13799/2016 P.NAYAK 
date of disposal 

is wrong 

2024-

06-25  

5 
63784/201

7 
22.08.2017 CRLA/92/2015 

P.K.MOHANT

Y 

original TCR has 

returned to the 

trial court after 

digitization 

2024-

06-25  

6 
65718/201

7 
30.08.2017 SA/241/1992 P.NAYAK 

there is no order 

passed on 

24.08.2017 

2024-

06-25  

7 
69335/201

7 
08.09.2017 WP(C)/13458/2017 P.NAYAK 

date of disposal 

may be appeared 

wrong. 

2024-

06-25  

8 
76057/201

7 
10.10.2017 OJC/5108/1996 

P.K.RAUTRA

Y 

court fee to be 

paid ,old case 

2017 mix 

2024-

06-25  

9 3060/2018 12.01.2018 CRLA/64/2017 R.K.NAIK 

original TCR has 

returned to the 

trial court after 

digitization 

2024-

06-25  

10 9902/2018 16.02.2018 CRLA/419/2017 
RAGHUNATH 

BEHERA 

original TCR has 

returned to the 

trial court after 

digitization 

2024-

06-25  

11 
39911/201

8 
02.06.2018 WP(C)/4772/2014 M.K. RANA 

no order passed on 

15.05.2018 

2024-

06-25  

12 
56567/201

8 
14.08.2018 CRLA/566/2017 M K RANA 

no order passed 

01.08.2018 

2024-

06-25  

13 
29449/201

9 
25.03.2019 CRLA/3/2011 R. R. DAS 

COURT FEES TO BE 

PAID. OLD CASE 

2024-

06-25  



2019 

14 
59733/201

9 
02.07.2019 FA/75/1984 

ASHOK KU 

RUP ADV 

LCR not available 

in appeal 

2024-

06-25  

15 
62673/201

9 
15.07.2019 SA/349/2000 R.K.BARIK 

not available 

documents in 

appeal record as 

applied by the 

applicant. 

2024-

06-25  

16 
70056/201

9 
31.07.2019 CRLA/753/2017 B.K.BEHERA 

original TCR has 

returned to the 

trial court after 

digitization 

2024-

06-25  

17 
82176/201

9 
06.09.2019 WP(C)/24088/2017 

P.K.MOHANT

Y 

court fee to be 

paid ,old case 

2019 mix 

2024-

06-25  

18 
95918/201

9 
25.10.2019 FA/64/1999 D. SAMAL 

COURT FEES TO BE 

PAID. OLD CASE 

2019 

2024-

06-25  

19 
114233/20

19 
13.12.2019 RPFAM/131/2019 S.R.DUTTA 

date of disposal 

may be appeared 

wrong. 

2024-

06-25  

20 
115583/20

19 
18.12.2019 RSA/569/2014 SK.ASLAM 

date of disposal 

may be appeared in 

wrong. 

2024-

06-25  

21 
21391/202

0 
02.03.2020 SA/210/1991 

BIRUSUMANT

HI DHARMA 

date of disposal 

may be appeared in 

correct. 

2024-

06-25  

22 
23912/202

0 
07.03.2020 WP(C)/16019/2018 M.K.RANA 

date of disposed 

is wrong 

2024-

06-25  

23 245/2021 18.02.2021 FAO/324/2005 
S K 

MOHANTY 

COURT FEES TO BE 

PAID. OLD CASE 

2021 

2024-

06-25  

24 
21036/202

1 
25.08.2021 WP(C)/24571/2021 H K BHOL 

date of disposed 

is wrong 

2024-

06-25  

25 
22010/202

1 
27.08.2021 CRLMC/4051/2011 J.P.KAR 

no such order 

dt.19.04.2012 

present 

crl.rec.room 

2024-

06-25  

26 
23869/202

1 
03.09.2021 WP(C)/5537/2021 

SIBAPRASAD 

SETHY 

court fee to be 

paid ,old case 

2021 mix 

2024-

06-25  

27 
28807/202

1 
17.09.2021 WP(C)/4/2013 B N SAHU 

court fee to be 

paid ,old case 

2021 mix 

2024-

06-25  

28 
29501/202

1 
21.09.2021 WP(C)/25268/2014 

M.R.ROUTRA

Y 

court fee to be 

paid ,old case 

2021 mix 

2024-

06-25  

29 
31205/202

1 
24.09.2021 OJC/11808/1999 

UNION OF 

INDIA 
available in DMS 

2024-

06-25  



30 
35618/202

1 
05.10.2021 CONTC/109/2013 

BABURAM 

MOHANTA 

court fee to be 

paid ,old case 

2021 mix 

2024-

06-25  

31 
35668/202

1 
05.10.2021 WP(C)/11307/2010 S.RATH 

court fee to be 

paid ,old case 

2021 mix 

2024-

06-25  

32 
39014/202

1 
21.10.2021 WP(C)/19532/2010 

M. R. 

BARIK 

court fee to be 

paid ,old case 

2021 mix 

2024-

06-25  

33 
39052/202

1 
21.10.2021 

CONTC(CPC)/76/20

19 

J.R. 

BEHERA 

court fee to be 

paid ,old case 

2021 mix 

2024-

06-25  

34 
43661/202

1 
06.11.2021 CRLA/332/2017 

N N 

MOHAPATRA 

original TCR has 

returned to the 

trial court after 

digitization 

2024-

06-25  

35 
43777/202

1 
06.11.2021 

CONTC(CPC)/216/2

005 
P.K.MISHRA 

court fee to be 

paid ,old case 

2021 mix 

2024-

06-25  

36 
43825/202

1 
06.11.2021 CRLA/233/2003 

S. K. 

BEHERA 

CAV file kept in 

court no 7 

2024-

06-25  

37 
45154/202

1 
10.11.2021 CRLA/322/2017 

NN 

MOHAPATRA 

original TCR has 

returned to the 

trial court after 

digitization 

2024-

06-25  

38 
46837/202

1 
15.11.2021 WP(C)/1073/2018 B DAS 

no order passed in 

04.04.2019 

2024-

06-25  

39 
46841/202

1 
15.11.2021 WP(C)/1070/2018 B DAS 

the disposal date 

may be appeared 

wrong. 

2024-

06-25  

40 
47139/202

1 
16.11.2021 

WPC(OAC)/824/200

9 

P C 

CHHINCHHAN

I 

COURT FEES TO BE 

PAID. OLD CASE 

2021 

2024-

06-25  

41 
48385/202

1 
18.11.2021 

CONTC(CPC)/261/2

008 
P K MISHRA 

court fee to be 

paid ,old case 

2021 mix 

2024-

06-25  

42 
49907/202

1 
25.11.2021 CRLMC/2577/2008 

BINDU 

SAGAR 

SWAIN 

court fee to be 

paid ,old case 

2021 mix 

2024-

06-25  

43 
57703/202

1 
16.12.2021 WP(C)/16477/2012 R.K.BARIK 

court fee to be 

paid ,old case 

2021 mix 

2024-

06-25  

44 
57709/202

1 
16.12.2021 MACA/719/2007 P.K.BARIK 

party name does 

not tally & no 

such order passed 

2024-

06-25  

45 
57710/202

1 
16.12.2021 MACA/719/2007 P.K.BARIK 

party name does 

not tally & no 

such order passed 

2024-

06-25  

46 
59142/202

1 
20.12.2021 

CONTC(CPC)/329/2

012 
B R SETH 

court fee to be 

paid ,old case 

2024-

06-25  



2021 mix 

47 
59970/202

1 
22.12.2021 CRLREV/690/2008 

J 

MOHAPATRA 

court fee to be 

paid ,old case 

2021 mix 

2024-

06-25  

48 
60775/202

1 
23.12.2021 

CONTC(CPC)/282/2

015 

R K 

PATNAIK 

court fee to be 

paid ,old case 

2021 mix 

2024-

06-25  

49 1104/2022 05.01.2022 CRLA/205/2021 M K PANI 

original TCR has 

returned to the 

trial court after 

digitization 

2024-

06-25  

50 1899/2022 07.01.2022 WP(C)/7440/2015 M.R.MALLA 

date of disposal 

may be appeared 

wrong. 

2024-

06-25  

51 3013/2022 08.02.2022 WP(C)/12291/2014 
R. K. 

MAHABHOI 

court fee to be 

paid ,old case 

2022 mix 

2024-

06-25  

52 3220/2022 08.02.2022 
CONTC(CP)/90/200

0 
K K NATH 

court fee to be 

paid ,old case 

2022 mix 

2024-

06-25  

53 3844/2022 10.02.2022 
CONTC(CPC)/15/20

19 

B K 

MOHANTY 
2.00,3*2 

2024-

06-25  

54 4885/2022 14.02.2022 WP(C)/11802/2020 B SAMAL 

COURT FEES TO BE 

PAID. OLD CASE 

2022 

2024-

06-25  

55 5253/2022 14.02.2022 
ABLAPL/13106/202

1 
A KALASH 

no such order dt. 

14/12/2021 

2024-

06-25  

56 5261/2022 14.02.2022 WP(C)/23475/2019 
S CH 

SUNDARA 

court fee to be 

paid ,old case 

2022 mix 

2024-

06-25  

57 5267/2022 14.02.2022 RSA/590/2005 
P.C.MOHANT

Y 

COURT FEES TO BE 

PAID. OLD CASE 

2022 

2024-

06-25  

58 6426/2022 17.02.2022 WP(C)/13272/2014 
TAPAN 

SWAIN 

date of disposal 

may be furnished 

2024-

06-25  

59 8392/2022 23.02.2022 FA/95/2000 B.BAISAKH 

sent to the court 

of the District 

Judge keonjhar 

vide memo 14100/21 

dtd 20.12.2021 

2024-

06-25  

60 9426/2022 25.02.2022 WP(C)/22493/2010 M. NAYAK 

COURT FEES TO BE 

PAID. OLD CASE 

2022 

2024-

06-25  

61 
12679/202

2 
10.03.2022 WP(C)/5537/2021 

SIBAPRASAD 

SETHY 

court fee to be 

paid ,old case 

2022 mix 

2024-

06-25  

62 
14174/202

2 
15.03.2022 OJC/4982/2000 K JENA 2dfa 

2024-

06-25  

63 15048/202 17.03.2022 OJC/3203/1999 I.PANDA court fee to be 2024-
 



2 paid ,old case 

2022 mix 

06-25 

64 
15739/202

2 
21.03.2022 WP(C)/8193/2004 I.PANDA 

court fee to be 

paid ,old case 

2022 mix 

2024-

06-25  

65 
17369/202

2 
26.03.2022 WP(C)/25162/2021 

SANJAY KU. 

BEHERA 
3.00,3*3 

2024-

06-25  

66 
18746/202

2 
30.03.2022 CMP/459/2017 G.N. JENA 

case type does not 

exit 

2024-

06-25  

67 
21486/202

2 
07.04.2022 BLAPL/1494/2022 B.K. ROUT 

COURT FEES TO BE 

PAID. OLD CASE 

2022 

2024-

06-25  

68 
23401/202

2 
12.04.2022 WP(C)/10820/2006 B.K. DAS 

As per "orissa 

high court case 

repository "data 

file received on 

record room on 

27.07.2022 and 

shredding done on 

02.08.2022 

2024-

06-25  

69 
23402/202

2 
12.04.2022 WP(C)/10819/2006 B.K. DAS 

As per"orissa high 

court case 

repository" data 

file received on 

record room on 

27.07.2022 and 

shredding done on 

02.08.2022  

2024-

06-25  

70 
24632/202

2 
19.04.2022 

ABLAPL/19017/201

9 
S.BARIK 

court fee to be 

paid ,old case 

2022 mix 

2024-

06-25  

71 
24944/202

2 
19.04.2022 WP(C)/6170/2022 

S.C. 

SUNADARA 

no such order 

passed in this 

case. 

2024-

06-25  

72 
24966/202

2 
19.04.2022 OJC/3758/2000 K C SAMAL 

COURT FEES TO BE 

PAID. OLD CASE 

2022 

2024-

06-25  

73 
27758/202

2 
26.04.2022 

WPC(OA)/1452/201

5 
P K DALAI 

date of disposal 

may be appeared 

wrong. 

2024-

06-25  

74 
30023/202

2 
04.05.2022 ARBA/13/2021 

SUBAL 

CYARDIA 

this is a pending 

case the applicant 

advocate has no 

power in this case 

to obtain 

certified copy. 

2024-

06-25  

75 
30694/202

2 
06.05.2022 WPC(OA)/123/2018 S SAHOO 

COURT FEES TO BE 

PAID. OLD CASE 

2022 

2024-

06-25  

76 
31174/202

2 
07.05.2022 CRLA/176/2018 S GARDIA 

Applicant has 

neither filed any 

2024-

06-25  



v.nama nor filed 

any affidavit this 

case .Hence 

returned file. 

77 
32090/202

2 
10.05.2022 FA/59/1984 

R C 

MALLICK 

this appeal has 

transfered to D.J 

khurda vide memo 

968 dtd 29.01.2022 

2024-

06-25  

78 
32917/202

2 
12.05.2022 CRLMA/78/2022 J P KAR 

order dt 

05.02.2022 not 

present crl.rec 

room 

2024-

06-25  

79 
32934/202

2 
12.05.2022 CRLA/441/2015 H K PANDA 

original TCR has 

returned to the 

trial court after 

digitization 

2024-

06-25  

80 
32935/202

2 
12.05.2022 CRLA/372/2018 H K PANDA 

original TCR has 

returned to the 

trial court after 

digitization 

2024-

06-25  

81 
34336/202

2 
16.05.2022 CRLMC/2340/2021 D K NAYAK 

court fee to be 

paid ,old case 

2022 mix 

2024-

06-25  

82 
41412/202

2 
20.06.2022 WP(C)/9062/2004 I PANDA 

court fee to be 

paid ,old case 

2022 mix 

2024-

06-25  

83 
41720/202

2 
20.06.2022 

WPC(OAC)/2463/20

14 
M NAYAK 7.00,7*3 

2024-

06-25  

84 
41778/202

2 
20.06.2022 

WPC(OAC)/3388/20

17 
M BEHERA 

court fee to be 

paid ,old case 

2022 mix 

2024-

06-25  

85 
41786/202

2 
20.06.2022 

WPC(OAC)/1239/20

17 
M BEHERA 

court fee to be 

paid ,old case 

2022 mix 

2024-

06-25  

86 
44240/202

2 
28.06.2022 OJC/7009/1998 

L.D.SAHOO-

A 

date of disposed 

is wrong 

2024-

06-25  

87 
44372/202

2 
29.06.2022 SA/354/1996 F A BEGUM 

COURT FEES TO BE 

PAID. OLD CASE 

2022 

2024-

06-25  

88 
47296/202

2 
07.07.2022 WP(C)/2507/2015 P BEHERA 

applicant is a 

stranger, since it 

is a pending case 

2024-

06-25  

89 
48821/202

2 
12.07.2022 WP(C)/1877/2016 S K BISWAL 

court fee to be 

paid ,old case 

2022 mix 

2024-

06-25  

90 
49264/202

2 
13.07.2022 CONTC/1377/2019 G C BARIK 

court fee to be 

paid ,old case 

2022 mix 

2024-

06-25  

91 
49440/202

2 
14.07.2022 CMP/228/2020 

J K 

MOHANTY 

date of disposed 

is wrong 

2024-

06-25  



92 
50389/202

2 
15.07.2022 WPC(OAC)/13/2005 B R SETH 3.00,3*3 

2024-

06-25  

93 
51741/202

2 
19.07.2022 CRLMC/1221/2011 

SAMIR 

BARIK 

order dt. 

12.05.2022 not 

available 

2024-

06-25  

94 
51742/202

2 
19.07.2022 CRLMC/1222/2011 

SAMIR 

BARIK 

order dt. 

12.05.2022 not 

available 

2024-

06-25  

95 
54306/202

2 
25.07.2022 MA/778/2001 B K LENKA 

no order passed on 

19.07.2022 

2024-

06-25  

96 
54313/202

2 
25.07.2022 WP(C)/5272/2018 H SAHOO 

court fee to be 

paid ,old case 

2022 mix 

2024-

06-25  

97 
57665/202

2 
30.07.2022 WP(C)/856/2014 NANTU DAS 

COURT FEES TO BE 

PAID. OLD CASE 

2022 

2024-

06-25  

98 
57888/202

2 
01.08.2022 WP(C)/21231/2020 A DAS 

COURT FEES TO BE 

PAID. OLD CASE 

2022 

2024-

06-25  

99 
57901/202

2 
01.08.2022 WP(C)/10410/2011 K P BEHERA 

date of disposal 

may be appeared 

wrong. 

2024-

06-25  

10

0 

58536/202

2 
02.08.2022 SA/92/1994 

AMULYA 

ROUT 

COURT FEES TO BE 

PAID. OLD CASE 

2022 

2024-

06-25  

10

1 

58575/202

2 
02.08.2022 WP(C)/14956/2004 B K PATI 

date of disposal 

is wrong 

2024-

06-25  

10

2 

59609/202

2 
03.08.2022 WP(C)/15739/2017 A K PANDA 

court fee to be 

paid ,old case 

2022 mix 

2024-

06-25  

10

3 

60296/202

2 
04.08.2022 WP(C)/13894/2008 

RATIKANTA 

MURMU 

COURT FEES TO BE 

PAID. OLD CASE 

2022 

2024-

06-25  

10

4 

62920/202

2 
11.08.2022 WA/684/2022 MADAN DAS 

WA 684/2022 not 

received from CJ 

court 

2024-

06-25  

10

5 

62921/202

2 
11.08.2022 WA/684/2022 RANJAN DAS 

WA 684/2022 not 

received from CJ 

court 

2024-

06-25  

10

6 

62932/202

2 
11.08.2022 WP(C)/27188/2021 P K LENKA 

COURT FEES TO BE 

PAID. OLD CASE 

2022 

2024-

06-25  

10

7 

66729/202

2 
23.08.2022 BLAPL/1305/2021 M.K. PANI 

court fee to be 

paid ,old case 

2022 mix 

2024-

06-25  

10

8 

67264/202

2 
24.08.2022 WP(C)/14386/2010 M NAYAK 

date of disposal 

is wrong 

2024-

06-25  

10

9 

67402/202

2 
25.08.2022 WP(C)/514/2018 P K PANI 

court fee to be 

paid ,old case 

2024-

06-25  



2022 mix 

11

0 

69212/202

2 
29.08.2022 WP(C)/9465/2013 A K SAHOO 

COURT FEES TO BE 

PAID. OLD CASE 

2022 

2024-

06-25  

11

1 

70151/202

2 
30.08.2022 

ABLAPL/15324/201

9 
P K DAS 

court fee to be 

paid ,old case 

2022 mix 

2024-

06-25  

11

2 

70339/202

2 
30.08.2022 

WPC(OAC)/3003/20

17 
S K BEHERA 4.00,3*4 

2024-

06-25  

11

3 

70508/202

2 
02.09.2022 WP(C)/2835/2020 S K BISWAL 

court fee to be 

paid ,old case 

2022 mix 

2024-

06-25  

11

4 

70511/202

2 
02.09.2022 WP(C)/809/2022 S K BISWAL 

court fee to be 

paid ,old case 

2022 mix 

2024-

06-25  

11

5 

70978/202

2 
02.09.2022 WP(C)/20269/2017 S S BISWAL 

court fee to be 

paid ,old case 

2022 mix 

2024-

06-25  

11

6 

71616/202

2 
05.09.2022 WP(C)/9980/2019 S S JENA 

COURT FEES TO BE 

PAID. OLD CASE 

2022 

2024-

06-25  

11

7 

73650/202

2 
08.09.2022 MACA/456/2018 

DILLIP 

SAMAL 

COURT FEES TO BE 

PAID. OLD CASE 

2022 

2024-

06-25  

11

8 

74315/202

2 
09.09.2022 WP(C)/25822/2021 

R.C. 

MOHARANA 

date of disposal 

is wrong 

2024-

06-25  

11

9 

76267/202

2 
14.09.2022 WP(C)/19959/2014 

M.R. 

ROUTRAY 

court fee to be 

paid ,old case 

2022 mix 

2024-

06-25  

12

0 

76358/202

2 
14.09.2022 WP(C)/16528/2021 

DEBENDRA 

BEHERA 

COURT FEES TO BE 

PAID. OLD CASE 

2022 

2024-

06-25  

12

1 

78607/202

2 
20.09.2022 WP(C)/10884/2017 M D BISWAL 

COURT FEES TO BE 

PAID. OLD CASE 

2022 

2024-

06-25  

12

2 

78919/202

2 
20.09.2022 WP(C)/11413/2021 S K BEHERA 3.00,3*3 

2024-

06-25  

12

3 

80152/202

2 
22.09.2022 OJC/6809/1997 S D JENA 

date of disposal 

is wrong 

2024-

06-25  

12

4 

80722/202

2 
22.09.2022 WP(C)/3739/2022 R C DAS 

court fee to be 

paid ,old case 

2022 mix 

2024-

06-25  

12

5 

80817/202

2 
23.09.2022 WP(C)/31755/2021 S K BEHERA 

there is no order 

passed on 

08.10.2021 

2024-

06-25  

12

6 

81581/202

2 
24.09.2022 WP(C)/5839/2020 B D BISWAL 

no order passed on 

22.09.2022 in writ 

petition 

2024-

06-25  

12 83209/202 27.09.2022 WP(C)/22177/2022 H K PANDA 3.00,3*3 2024-
 



7 2 06-25 

12

8 

84168/202

2 
28.09.2022 WP(C)/4285/2004 P K MISHRA 

court fee to be 

paid ,old case 

2022 mix 

2024-

06-25  

12

9 

85375/202

2 
30.09.2022 WP(C)/8143/2020 

SANJAY 

KUMAR 

BEHERA 

3.00,3*3 
2024-

06-25  

13

0 

88614/202

2 
13.10.2022 WP(C)/10884/2017 

DR AK 

BARIK 

COURT FEES TO BE 

PAID. OLD CASE 

2022 

2024-

06-25  

13

1 

88901/202

2 
13.10.2022 WP(C)/12697/2022 S K BEHERA 20.00,20*3 

2024-

06-25  

13

2 

89380/202

2 
14.10.2022 WP(C)/12811/2017 

SURESH CH 

BEHERA 

the required order 

not available in 

the file. 

2024-

06-25  

13

3 

89824/202

2 
15.10.2022 WA/61/2016 RAJAT DAS 3.00,3*3 

2024-

06-25  

13

4 

89832/202

2 
15.10.2022 WA/58/2016 RAJAT DAS 3.00,3*3 

2024-

06-25  

13

5 

89836/202

2 
15.10.2022 WA/59/2016 RAJAT DAS 3.00,3*3 

2024-

06-25  

13

6 

89904/202

2 
15.10.2022 WPC(OAC)/41/2011 B.BAISAKH 

court fee to be 

paid ,old case 

2022 mix 

2024-

06-25  

13

7 

90708/202

2 
18.10.2022 WPC(OA)/21/2014 R RATH 

COURT FEES TO BE 

PAID. OLD CASE 

2022 

2024-

06-25  

13

8 

91065/202

2 
18.10.2022 WP(C)/10923/2021 M K NAYAK 

court fee to be 

paid ,old case 

2022 mix 

2024-

06-25  

13

9 

92985/202

2 
21.10.2022 CMP/330/2019 NANTU DAS 

no order on 

14/02/2020 

2024-

06-25  

14

0 

94515/202

2 
28.10.2022 WP(C)/5272/2018 S M DHAL 

court fee to be 

paid ,old case 

2022 mix 

2024-

06-25  

14

1 

94523/202

2 
28.10.2022 WPC(OA)/338/2015 S K BEHERA 6.00,3*6 

2024-

06-25  

14

2 

94946/202

2 
28.10.2022 RSA/435/2017 

R K 

MOHAPATRA 

COURT FEES TO BE 

PAID. OLD CASE 

2022 

2024-

06-25  

14

3 

95449/202

2 
29.10.2022 WP(C)/1026/2010 

SK 

KALIMUDDIN 

court fee to be 

paid ,old case 

2022 mix 

2024-

06-25  

14

4 

95454/202

2 
29.10.2022 WP(C)/18410/2022 P DASH 

no such order has 

been passed on 

02.08.2022,04.08.2

022 & 29.07.2022 

2024-

06-25  

14

5 

96799/202

2 
02.11.2022 CMAPL/291/2022 S S JENA 

court fee to be 

paid ,old case 

2024-

06-25  



2022 mix 

14

6 

96800/202

2 
02.11.2022 CMAPL/291/2022 S S JENA 

court fee to be 

paid ,old case 

2022 mix 

2024-

06-25  

14

7 

98218/202

2 
05.11.2022 WA/405/2016 S K BEHERA 3.00,3*3 

2024-

06-25  

14

8 

98226/202

2 
05.11.2022 WA/687/2022 S K BEHERA 

WA 684/2022 not 

received from CJ 

court 

2024-

06-25  

14

9 

99101/202

2 
09.11.2022 OJC/3058/1998 P K RATH 

court fee to be 

paid ,old case 

2022 mix 

2024-

06-25  

15

0 

99774/202

2 
11.11.2022 WP(C)/9109/2005 B S SAHU 

court fee to be 

paid ,old case 

2022 mix 

2024-

06-25  

15

1 

100266/20

22 
11.11.2022 COPET/15/2006 M M PANDA 

file sent to lower 

court 

2024-

06-25  

15

2 

100268/20

22 
11.11.2022 COPET/15/2006 M M PANDA 

file sent to lower 

court 

2024-

06-25  

15

3 

100270/20

22 
11.11.2022 COPET/15/2006 M M PANDA 

file sent to lower 

court 

2024-

06-25  

15

4 

100271/20

22 
11.11.2022 COPET/15/2006 M M PANDA 

file sent to lower 

court 

2024-

06-25  

15

5 

100272/20

22 
11.11.2022 COPET/15/2006 M M PANDA 

file sent to lower 

court 

2024-

06-25  

15

6 

100273/20

22 
11.11.2022 COPET/15/2006 M M PANDA 

file sent to lower 

court 

2024-

06-25  

15

7 

100275/20

22 
11.11.2022 COPET/15/2006 M M PANDA 

file sent to lower 

court 

2024-

06-25  

15

8 

100278/20

22 
11.11.2022 COPET/15/2006 M M PANDA 

file sent to lower 

court 

2024-

06-25  

15

9 

100279/20

22 
11.11.2022 COPET/15/2006 M M PANDA 

file sent to lower 

court 

2024-

06-25  

16

0 

100281/20

22 
11.11.2022 COPET/15/2006 M M PANDA 

file sent to lower 

court 

2024-

06-25  

16

1 

100298/20

22 
11.11.2022 CRLMP/497/2021 S K BEHERA 

court fee to be 

paid ,old case 

2022 mix 

2024-

06-25  

16

2 

100332/20

22 
14.11.2022 WA/65/2016 S K BEHERA 3.00,3*3 

2024-

06-25  

16

3 

100336/20

22 
14.11.2022 WP(C)/18838/2012 S K BEHERA 9.00,9*3 

2024-

06-25  

16

4 

100341/20

22 
14.11.2022 WP(C)/18839/2012 S K BEHERA 9.00,9*3 

2024-

06-25  

16

5 

101384/20

22 
15.11.2022 GCRLA/23/2002 M S BEHERA 

no order has been 

passed on 

13.11.2018 case 

pending 

2024-

06-25  



16

6 

101965/20

22 
16.11.2022 WP(C)/19951/2020 D R RATH 

court fee to be 

paid ,old case 

2022 mix 

2024-

06-25  

16

7 

103176/20

22 
18.11.2022 WP(C)/18839/2012 S K BEHERA 

date of disposal 

is wrong 

2024-

06-25  

16

8 

104012/20

22 
21.11.2022 WP(C)/13572/2022 SAK DORA 

no order passed in 

wp(c) 13572/22 in 

dtd 17/11/22 

2024-

06-25  

16

9 

104144/20

22 
22.11.2022 WP(C)/20674/2012 P K MISHRA 

no such order 

passed in this 

w.p. on 08.11.2017 

2024-

06-25  

17

0 

106407/20

22 
24.11.2022 WP(C)/23366/2013 

S.PATTANAI

K 

court fee to be 

paid ,old case 

2022 mix 

2024-

06-25  

17

1 

106469/20

22 
25.11.2022 WP(C)/30493/2022 S K BEHERA 5.00,5*3 

2024-

06-25  

17

2 

107005/20

22 
25.11.2022 WP(C)/18840/2022 R ROUTRAY 

date of disposal 

may be appeared 

wrong. 

2024-

06-25  

17

3 

107043/20

22 
26.11.2022 WP(C)/5835/2021 S K BEHERA 

date of dispose 

may be appeared 

wrong. 

2024-

06-25  

17

4 

108055/20

22 
29.11.2022 

WPC(OA)/1478/201

2 
B D BISWAL 

court fee to be 

paid ,old case 

2022 mix 

2024-

06-25  

17

5 

108539/20

22 
29.11.2022 JCRLA/34/2011 S K BEHERA 

no such order dt 

03.11.2022. 

2024-

06-25  

17

6 

109946/20

22 
01.12.2022 OJC/13108/1996 S K NAYAK 

court fee to be 

paid ,old case 

2022 mix 

2024-

06-25  

17

7 

110529/20

22 
03.12.2022 WP(C)/7728/2022 R K DEHURY 

court fee to be 

paid ,old case 

2022 mix 

2024-

06-25  

17

8 

111969/20

22 
07.12.2022 OJC/11529/1997 

L.D.SAHOO-

A 
131.00,131*3 

2024-

06-25  

17

9 

113450/20

22 
09.12.2022 WP(C)/19378/2010 B DAS 

As per"orissa high 

court case 

repository" data 

file received on 

record room on 

24.08.2023 and 

shredding done on 

11.10.2023 

2024-

06-25  

18

0 

114422/20

22 
13.12.2022 WP(C)/35090/2020 

UMAKANTA 

CHHOTRAY 

date of disposal 

is wrong 

2024-

06-25  

18

1 

117410/20

22 
19.12.2022 WP(C)/23815/2014 D RAY 

court fee to be 

paid ,old case 

2022 mix 

2024-

06-25  

18

2 

117938/20

22 
20.12.2022 

ABLAPL/14819/202

2 
B R DALAI 

court fee to be 

paid ,old case 

2024-

06-25  



2022 mix 

18

3 

117941/20

22 
20.12.2022 

CONTC(CPC)/184/2

019 

MANORAMA 

SETHY 

court fee to be 

paid ,old case 

2022 mix 

2024-

06-25  

18

4 

118598/20

22 
21.12.2022 WP(C)/7929/2011 S.B.UDGATA 

file received on 

record room and 

shrreded. 

2024-

06-25  

18

5 

118629/20

22 
21.12.2022 SA/92/1994 

H K 

MOHANTA 

COURT FEES TO BE 

PAID. OLD CASE 

2022 

2024-

06-25  

18

6 

118663/20

22 
21.12.2022 CMAPL/94/2012 M NAYAK 

court fee to be 

paid ,old case 

2022 mix 

2024-

06-25  

18

7 
1929/2023 06.01.2023 

WPC(OAC)/2021/20

14 
B P MISHRA  3.00,3*3 

2024-

06-25  

18

8 

12709/202

3 
02.02.2023 CRLMC/1235/2012 

D K 

MOHAPATRA 
2.00,2*3 

2024-

06-25  

18

9 

22773/202

3 
23.02.2023 WP(C)/19569/2015 

DILIP 

MALLICK 

COURT FEES TO BE 

PAID. OLD CASE 

2023 

2024-

06-25  

19

0 

22775/202

3 
23.02.2023 WP(C)/19566/2015 

DILLIP 

MALLICK 

COURT FEES TO BE 

PAID. OLD CASE 

2023 

2024-

06-25  

19

1 

22882/202

3 
23.02.2023 WP(C)/18659/2016 

S P 

SUNDARA 
55.00,55*3 

2024-

06-25  

19

2 

23719/202

3 
25.02.2023 

WPC(OAC)/4642/20

16 
T R DAS 

COURT FEES TO BE 

PAID. OLD CASE 

2023 

2024-

06-25  

19

3 

27370/202

3 
04.03.2023 CRLA/711/2022 S.K.BEHERA 9.00,3*9  

2024-

06-25  

19

4 

31315/202

3 
16.03.2023 

WPC(OAC)/1733/20

16 
B. MUDULI 4.00,3*4 

2024-

06-25  

19

5 

34378/202

3 
23.03.2023 CMP/743/2021 D.D.RAY 

COURT FEES TO BE 

PAID. OLD CASE 

2023 

2024-

06-25  

19

6 

37769/202

3 
03.04.2023 

ABLAPL/10572/202

2 

N. R. 

BEHERA 
22.00,22*3 

2024-

06-25  

19

7 

39112/202

3 
05.04.2023 ARBA/2/2003 S.K.BEHERA 5.00,5*3 

2024-

06-25  

19

8 

39451/202

3 
05.04.2023 ARBA/2/2003 S.K.BEHERA 33.00,33*3 

2024-

06-25  

19

9 

39452/202

3 
05.04.2023 ARBA/1/2003 S.K.BEHERA 35.00,35*3 

2024-

06-25  

20

0 

49539/202

3 
01.05.2023 WP(C)/11677/2011 L K NAYAK 

COURT FEES TO BE 

PAID. OLD CASE 

2023 

2024-

06-25  

20

1 

52308/202

3 
06.05.2023 

ABLAPL/12905/202

2 
N R BEHERA 27.00,27*3 

2024-

06-25  



20

2 

53874/202

3 
10.05.2023 OJC/14116/2001 P BEHERA 

COURT FEES TO BE 

PAID. OLD CASE 

2022 

2024-

06-25  

20

3 

55252/202

3 
12.05.2023 WP(C)/31023/2022 S K BEHERA 5.00,5*3 

2024-

06-25  

20

4 

60518/202

3 
25.05.2023 WP(C)/30505/2022 

SANJAY KU 

BEHERA 
5.00,3*5 

2024-

06-25  

20

5 

60967/202

3 
31.05.2023 WP(C)/12322/2022 

SANJYA 

KUMAR 

BEHERA 

3.00,3*3 
2024-

06-25  

20

6 

63717/202

3 
24.06.2023 WP(C)/28621/2022 S K BEHERA 5.00,5*3 

2024-

06-25  

20

7 

67060/202

3 
04.07.2023 CRLLP/7/2013 S BEHERA 3.00,3*3 

2024-

06-25  

20

8 

67061/202

3 
04.07.2023 CRLLP/151/2013 S BEHERA 4.00,3*4 

2024-

06-25  

20

9 

67062/202

3 
04.07.2023 CRLLP/108/2013 S BEHERA 3.00,3*3 

2024-

06-25  

21

0 

67063/202

3 
04.07.2023 CRLLP/111/2013 S BEHERA 2.00,2*3 

2024-

06-25  

21

1 

71058/202

3 
13.07.2023 WA/1675/2022 G N BARIK 

COURT FEES TO BE 

PAID. OLD CASE 

2023 

2024-

06-25  

21

2 

71576/202

3 
15.07.2023 CRLMC/2365/2021 L ACHARI 3.00,3*3 

2024-

06-25  

21

3 

80424/202

3 
09.08.2023 WP(C)/475/2003 P NAYAK 

COURT FEES TO BE 

PAID. OLD CASE 

2023 

2024-

06-25  

21

4 

82839/202

3 
17.08.2023 BLAPL/3793/2023 J P KAR 2.00,2*3 

2024-

06-25  

21

5 

83225/202

3 
18.08.2023 OJC/13005/1999 T BAG 

COURT FEES TO BE 

PAID. OLD CASE 

2023 

2024-

06-25  

21

6 

84956/202

3 
23.08.2023 WP(C)/20789/2023 N ROUT 

COURT FEES TO BE 

PAID. OLD CASE 

2023 

2024-

06-25  

21

7 

90865/202

3 
05.09.2023 CRLMC/1492/2017 N R BEHERA 2.00,2*3 

2024-

06-25  

21

8 

92876/202

3 
13.09.2023 ABLAPL/7831/2023 G DASH 3.00,3*3 

2024-

06-25  

21

9 

92883/202

3 
13.09.2023 BLAPL/9328/2023 

A 

PATTANAIK 
3.00,3*3 

2024-

06-25  

22

0 

93261/202

3 
13.09.2023 ABLAPL/7824/2023 G DASH 3.00,3*3 

2024-

06-25  

22

1 

99708/202

3 
04.10.2023 BLAPL/3593/2022 A PARIDA 5.00,5*3 

2024-

06-25  

22

2 

101479/20

23 
07.10.2023 ABLAPL/5521/2023 P K JENA 3.00,3*3 

2024-

06-25  



22

3 

102849/20

23 
10.10.2023 

ABLAPL/14111/201

9 
S BISWAL 

COURT FEES TO BE 

PAID. OLD CASE 

2023 

2024-

06-25  

22

4 

118978/20

23 
22.11.2023 WP(C)/36600/2023 C NAYAK 

COURT FEES TO BE 

PAID. OLD CASE 

2023 

2024-

06-25  

22

5 

121874/20

23 
30.11.2023 WP(C)/24785/2023 A K JATI 

COURT FEES TO BE 

PAID. OLD CASE 

2023 

2024-

06-25  

22

6 

27047/202

4 
20.03.2024 CRLMC/36/2020 S BARIK 2.00,2*3 

2024-

06-25  

22

7 

29470/202

4 
30.03.2024 WP(C)/14646/2006 N K ROUT 6.00,3*6 

2024-

06-25  

22

8 

46168/202

4 
16.05.2024 OTAPL/1/2020 S K MISHRA 3.00,3*3 

2024-

06-25  

22

9 

49443/202

4 
23.05.2024 JCRLA/71/2019 L PATRA 

99.00,3*99 sent to 

xerox 

2024-

06-25  

23

0 

50191/202

4 
28.05.2024 WP(C)/5621/2018 

RADHA 

RAMAN DAS 

NAYAK 

9.00,9*3 
2024-

06-25  

23

1 

51006/202

4 
05.06.2024 CRLMC/772/2022 

A.K 

MOHANTY 
3.00,3*3 

2024-

06-25  

23

2 

51578/202

4 
18.06.2024 RSA/128/2013 B. DAS 18.00,18*3 

2024-

06-25  

23

3 

51800/202

4 
19.06.2024 WP(C)/15930/2010 

YASHOBANTA 

DAS 
28.00,28*3 

2024-

06-25  

23

4 

51842/202

4 
19.06.2024 CRLMP/864/2024 S.K MANDAL 3.00,3*3 

2024-

06-25  

23

5 

52201/202

4 
20.06.2024 SA/256/1993 

DILLIP 

SAMAL 
2.00,2*3 

2024-

06-25  

23

6 

52218/202

4 
20.06.2024 WP(C)/12242/2024 A K PANDA 5.00,5*3 

2024-

06-25  

23

7 

52221/202

4 
20.06.2024 WP(C)/12905/2024 P.K DAS 5.00,5*3 

2024-

06-25  

23

8 

52283/202

4 
20.06.2024 WP(C)/1301/2018 A TRIPATHY 2.00,2*3 

2024-

06-25  

23

9 

52308/202

4 
20.06.2024 WP(C)/549/2011 

DASARATH 

JENA 
38.00,38*3 

2024-

06-25  

24

0 

52484/202

4 
21.06.2024 WP(C)/12664/2008 

JYOTI 

PRAKASH 

KAR 

36.00,3*36 

document in dms. 

2024-

06-25  

24

1 

52494/202

4 
21.06.2024 CRLA/252/2014 

SURESH 

KUMAR 

SUNDURA 

3dfa 
2024-

06-25  

24

2 

52645/202

4 
21.06.2024 CRLMC/4817/2023 J.D MUDULI 5.00,3*5  

2024-

06-25  

24

3 

52770/202

4 
21.06.2024 RVWPET/97/2023 B.SINGH 2.00,2*3 

2024-

06-25  



24

4 

52843/202

4 
24.06.2024 WP(C)/5864/2004 

JANMAEJAYA 

PARIDA 

Document available 

in Dms. Court Fee 

to be paid. 

2024-

06-25  

24

5 

52871/202

4 
24.06.2024 OJC/691/2001 

JYOTIRANJA

N SHAOO 

Document available 

in Dms. Court Fee 

to be paid. 

2024-

06-25  

24

6 

52874/202

4 
24.06.2024 OJC/2884/2002 

JYOTIRANJA

N SHAOO 

Document available 

in Dms. Court Fee 

to be paid. 

2024-

06-25  

24

7 

52894/202

4 
24.06.2024 OJC/4964/1993 S.K SAMIM 

Document available 

in Dms. Court Fee 

to be paid. 

2024-

06-25  

24

8 

52909/202

4 
24.06.2024 

ABLAPL/16149/201

6 

RAHUL 

SETHI 

Document available 

in Dms. Court Fee 

to be paid. 

2024-

06-25  

24

9 

52915/202

4 
24.06.2024 ABLAPL/654/2018 M.R PANDA 

Document available 

in Dms. Court Fee 

to be paid. 

2024-

06-25  

25

0 

52965/202

4 
24.06.2024 CMP/1711/2015 P.K JENA 

Document available 

in Dms. Court Fee 

to be paid. 

2024-

06-25  

25

1 

53167/202

4 
24.06.2024 WP(C)/28912/2013 K.SAHOO 

Document available 

in Dms. Court Fee 

to be paid. 

2024-

06-25  

25

2 

53208/202

4 
24.06.2024 WP(C)/15115/2011 K.SAHOO 

Document available 

in Dms. Court Fee 

to be paid. 

2024-

06-25  

25

3 

53214/202

4 
24.06.2024 WP(C)/4717/2008 K.SAHOO 

Document available 

in Dms. Court Fee 

to be paid. 

2024-

06-25  

25

4 

53278/202

4 
24.06.2024 WP(C)/2819/2018 P.K SWAIN 

Document available 

in Dms. Court Fee 

to be paid. 

2024-

06-25  

25

5 

53280/202

4 
24.06.2024 WP(C)/5217/2019 P.K SWAIN 

Document available 

in Dms. Court Fee 

to be paid. 

2024-

06-25  

25

6 

53281/202

4 
24.06.2024 WP(C)/789/2018 P.K SWAIN 

Document available 

in Dms. Court Fee 

to be paid. 

2024-

06-25  

25

7 

53440/202

4 
25.06.2024 ABLAPL/5212/2024 S CHANDRA 

4.00,3*4 download 

copy 

2024-

06-25  

25

8 

53569/202

4 
25.06.2024 WA/2875/2023 

P. K. 

ROUTRAY 
4.00,3*4  

2024-

06-25  

25

9 

53795/202

4 
25.06.2024 ABLAPL/5101/2024 

S.CHOUDHUR

Y 

3.00,3*3 DOWNLOAD 

COPY 

2024-

06-25  

READY CASES 
 

26

0 

20319/202

2 
05.04.2022 OJC/7204/2000 G. SAHOO 

court fee to be 

paid ,old case 

2022 mix 

2024-

06-25  



26

1 

52203/202

4 
20.06.2024 WP(C)/20309/2012 A K PARIDA 

3.00,3*3 document 

in dms. 

2024-

06-25  

26

2 

52489/202

4 
21.06.2024 BLAPL/10143/2023 

JYOTI 

PRAKASH 

KAR 

3.00,3*3 sent to 

xerox  

2024-

06-25  

26

3 

52867/202

4 
24.06.2024 WP(C)/8608/2010 

J.K 

MOHANTY 

25.00,3*25 sent to 

xerox 

2024-

06-25  

26

4 

53053/202

4 
24.06.2024 WP(C)/1202/2006 D.K JENA 

3.00,3*3 document 

in dms. 

2024-

06-25  

26

5 

53286/202

4 
24.06.2024 ABLAPL/3174/2024 M.K PANU 

3.00,3*3 download 

copy 

2024-

06-25  

26

6 

53454/202

4 
25.06.2024 OJC/12687/2001 A K NAYAK 

2.00,3*2 download 

copy 

2024-

06-25  

26

7 

53616/202

4 
25.06.2024 ABLAPL/5189/2024 K. SAHOO 3.00,3*3 DOWN LOAD 

2024-

06-25  

N I C 

 


